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LOK SABHA 

Tuesday, August 6, 1968/Sravana 15, 
1890 (Saka) 

The Lok SaMa met at Eleven 0/ thl! 
Clock. 

[MR. SPEAKER in the C/uijr] 

ORAL ANSWERS TO QUESTIONS 

TRADE WITH U.S.S.R. AND OTHER 
COUNTRIES 

+ ·331. SHRI CHINTAMANI PANI-
GRAHl : 

SHRI S. P. RAMA-
MOORTHY: 

SHRI D. N. DEB : 
SHRI N. K. SOMANI 
SHRI K. M. KOUSHIK 

Will the Minister of COMMERCE 
be pleased to state : 

(a) whether Government have asked 
the U.s.S.R.. Government to make con-
<le5sions in the prices of its exports to 
ladia which ha\"e got inflated as a re-
sult of the devaluation of the rupee; 

(b) if so, whether efforts on our part 
"have yielded any result in this direc-
tion; 

(c) if not, the reaction of the 
U.S.S.R. Government tllereto ud bow 
India proposes to tackle this problem; 
and 

(d) whether other countries with 
whom we are ba\ini Rupee Payment 
Trade have also refuled to accede to 
our request or have considered the im-
plications of the devaluation of the 
rupee and consequently given conces-
sions in the priCes ? 

THE MfNISTER OF COMMER<:E 
'(SH1l1 DlNFSH SINGH): (a) to (do). 
Th.. value of commoditie! impIrted in-
10 India from the USSR and other 

countries with which India is having a 
rupee payment arrangement, is deter-
mined at the international le\-e\ of 
prices and as a result of devaluation of 
the rupee, 8uch prices .bad to be re-
adjusted, in terms of the rupee, after 
the devaluation in June, 1966. The 

.same is the position. in respect of im-
ports from the rest of the world. 

The question of the Government of 
India asking for a concession in prices 
does not, therefore, arise. In aome 
cases importers in India, including ifIII-
porten in the public sector. have been 
able to negotiate lower prices due to 
world price movements of particu1ar 
goods. 

SHRI CHINTAMANI PANI-
GRAHl May I know whether 
recently the Government of India had 
any long-term agreement, or propoaes 
to have long-term agreement, with the 
Soviet Union for imports and eltJlOl'1ll 
during t·he entire Fourth Plan period 
and. if so. whether the present trade 
pattern with the Soviet Union is going 
to be changed so far as our expOrt of 
primary goods and traditional exporh 
are concerned and import of maclilnery 
is concerned so that 60 per cent of our 
manufactured goods can be exported 
and the import of machinery from the 
Soviet Union can be reduced . with 
more of Industrial raw maleriab. 

SHltI DINBSH S1NOH: We .lIall 
be discussing with tile Smiet UII\on 
shortly the trade plans and trade &pee-
~ forUie nm five years and we 
shall bear ill milld the IUgpltions made 
by I1be bon.· Malber. 

SHlU CHINTAMANI PANt-
GRAHl: May I know whether it i~ 
a fact that lbere is lOII1e ·kind or a com-
plaiDt tbat we are PtUnc leu pdoe for 
our «porta to &he Soviet· Union _ilb 
whom we beve rupee-payment • ..-ee-
ment? 'would like to know whether 



377 Oral Answers AUGUST 6, 1968 Oral Answers 378 

it is not a fact that we charge Rs. 12 
to 15 'for a pair of shoes exported to 
United States whereas we charge Rs. 28 
for the same pair exported to the 
Soviet Union 7 

SHRI DINESH SINGH: The trade 
between Soviet Union and India is 
handled not only by the public-sector 
corporations but also by the private leC-
tor and prices are fixed between the 
private parties here and the exporting 
,houses in the Soviet Union in keeping 
with the market prices. It is very 
dJfficuIt for me to give the exact price 
of any particular commodity. Further, 
if we make these compa'risons and if 
I on behalf of the Government were to 
give the price differences for sales bet-
ween different countries, it only en-
courages people or countries either to 
ask for decrease in prices or seek other 
cbeaper markets. But I may say that 
trade with rupee-payment countries. of 
which Soviet Union forms a part, Ia of 
great advantage to us. 

SHRI K. M. KOUSHIK: Is it a 
fact that our government has offered 
deferred-payment terms for East Euro-
pean countries, like Russia. for engineer-
ing and other goods supplied by us and. 
if so, has not the World Bank objected 
to this on the ground that Russia, be-
ing a developed and industrialised coun-
try, is not entitled to this concession 7 
If so, why was this concession shown 
to R.ussia 7 

SHRI DINESH SINGH: Gene-
rally speaking, I can say that we have 
not extended any deferred-payment 
terms. Individual exporters may have 
given certain credit facilities. But the 
trade between the rupee-payment coun-
tries and India is part of the annual 
trade plan which has to be balanced. 

,So, there would not be any question of 
credits. Apart from that, what we have 
got to bear in mind and what I would 
beg of the hon. Members to gi,'e some 
consideration to is this. We are con-
stantly talking about trade with free 
foreign exchange. World Bank and re-
payment. Here is a situation where we 
have trade with a developed country 
like Soviet Union which is a hal anced 
trade, Whatever we buy from the 

Soviet Union is matched by their par-
chases from India and this is of tre-
mendous advantage to us. Nobody, 
whether the World Bank or any other 
body, can take objection to our trade 
agreement which is of advantage to us. 
If the World Bank is so particular about 
it, it should persuade its members also 
to buy from us. 

SHRI D. N. PATODIA: The ques-
tion was whether any objection has been 
taken by the World Bank with regard 
to the deferred-payment terms offered 
to Russia. 

SHRI DINESH SINGH: As I said, 
there' is no question of offering defer-
red-payment terms. 

SHRI D. N. PATODIA: The ques-
tion is whether any objection has been 
raised. 

SHRI DINESH SINGH: If the 
World Bank ,has raised any objection. 
I am sure my colleague, the Finance 
Minister would be able to aive an 
answer. 

SHRI HEM BARUA: In view of 
the fact that the Suez Canal has been 
continuously closed, a fact that has led 
to the increase in freight rates, a fact 
that has affected our trade relations with 
Soviet Russia, is it not a fact that Mr. 
Kosygin during his last 'isit to Delhi 
suggested a land route through Pakis-
tan and Afghanistan in order to facili-
tate trade between these two countrie& 
and, if so, what is the reaction of our 
government to this suggestion made by 
Mr. Kosygin? Secondly, may I know 
whether devaluation of the rupee has 
atlected OUr trade with Soviet Russia 
in any way or 110t ? 

SHRI DINESH SINGH: So far as 
the first part of the question is concern-
ed. we would welcome the opening of 
a land route to Soviet Union. So far 
as I can recollect-I am afraid, I can-
not say with absolute certainty-there is 
no specific proposal before us at this 
moment. So far as the elfect of de-
valuation on our trade with Soviet 
Union is concerned. our trade with 
Soviet Union has increased. 
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SHRI HEM BARUA : Sir, he has not 
replied to the first part of my question, 
which was very specific, whether Mr. 
K.osygin has suggested a land route 
through Pakistan and Afghanistan to 
Soviet Russia in order to facilitate our 
trade. Now the Minister has stated that 
it is for them to implement it. But 
Mr. Kosygin wants India to implement 
this. How fn will India c~perate 
with the Soviet Union in implementing 
this luggestion ? 

SHRI DINESH SINGH: As I 
said, we would welcome the opening of 
such a trade route with the So\iet 
Union. With regard to the specific 
question of the hon. Member, I could 
not answer it; may be a suggestion like 
this has been received in some other 
Ministry. But, to my mind, no specific 
suggestion like this has come. 

SHRI HEM BARUA: Since this 
auggestion was made to our Prime 
Minister by Mr. Kosygin during his 
vi.it, our Prime Minister must have 
informed the Minister in charge of 
Commerce about it. 

MR. SPEAKER: He has said that 
he ia not aware of it. 
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SHRI INDRAJIT GUPTA: Has 
tbe Government of India, been making 
any .pecial efforts to secure orders from 
the Soviet Union for such items from 
our country as may have been affected 
by conditions of recession, some of our 
industries wllich are not able to pro-
duce up to capacity or to sell due to 
marketing difficulties? If so, what 
items of this kind have been diJcussed 
and what is the response from the 
SoYiet side ? 

SHRI RANGA: Especially tex-
tiles. 

SHRI DINESH SINGH: Yes, we 
have been discussing with the So\iet 
Union the export of items which I}ave 
been facing recession. The hon. Mem-
ber and the Hou5e are aware that we 
have been discussing with the Soviet 
Union the export of railway wagons. 
When the order, which is for over 
50,000 wagons, materialises it will give 
a tremendous boost to our industry 
which had shown some recession. 

SHRI D. C. SHARMA: It has 
been said that this rupee payment busi-
ness has worked on the whole to the 
disadvantage of our country. What 
truth is there in that and. if there is no 
truth in that, what are the factors to 
show that this rupee payment business 
is working to the advantage of our 
country ? 

SHRI DINESH SINGH: The rupee 
arrangement is only a clearing house 
arrangement and, as I said earlier, the 
main advantage with the rupee trade is 
that it is a balanced trade. It has not 
increased our foreign indebtedness and, 
at the same time, it gh-es a boost to our 
industries to be able to compete in the 
world markets. 

-f\' qTmr ~ 'I'roft : q Ii' ~ 
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SHRI SHIV AJIRAO S. DESH-
MUKH : Will the hon. MiniMel!' be 
pleased to ten us what is the propor-
:ion of agro.based industries in exports 
~ Russia and is he in a position to en· 

sure us that compared to this percent· 
age, the imports hal-e got the same per-
centage of a&ricultural machinery that 
we import from Russia? In view of 
the acute shortage of tractors, tractor 
spares and tractor tyres in India, ho~ 
does the Minister propose to explam 
that we did not import a single tractor 
for the last two years from Russia? 
What is it that he is discussing with the 
RUSlians for the last 8 or 9 months 
without importing a single tractor and 
what steps does he propose to take to 
specifically see to it that we import at 
least· a comparable number of tractors 
that our small neighbour Pakistan is 
importing, which is importing 8,000 
tractors ? 

SHRI DINESH SINGH: I am 
afraid., I cannot say offhand the per-
centage of exports of agro-based indus· 
tries to the Soviet Union. We shall 
have to work that out. 

Regarding the question of import of 
tractors, we have under the trade plan 
a pJlDVision to import tractors from the 
Soviet Union. 

SHRI RANGA: Spare parts also. 

SHRI DINESH SINGH: Spare 
parts also. We are proposing to buy 
more tractors from the Soviet Union. 

SHRI SHIV AJIRAO S. DESH· 
MUKH: Sir. the Minister was point-
edly asked: Is it or is it not a fact 
tbat he did not import a single tractor 
for the last 1 i years 'I He .hould 
answer that. 

SKIU DINESH SUWH: Tbc.--
tion _, .. tiler we bad ~ltcd lillY 
tractor m the lut two years. We had 
imported. 

SHill SlHVAJIRAO S. DESH· 
MUKH: In the last eillhteen months" 
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SHRI NATH PAl: Sir, as you have 
heard from the tenor of debates in this 
House, there is a degree of confusion, 
a lot of misunderstanding aDd, 1 thiBk. 
a vast amount of misapprehension about 
what is happening to the so-called rupee 
trade. The Government never tires of 
singing the praise of the so-called rupee 
trade and the benefits accruing to tbe 
country from that, but the people do 
not seem to be very convinced about 
this. This is a very serious matter. In 
the light of this may I ask the Minister 
-I do not want his reply; this is a sug· 
gestion for action--whetber to put it ~ 
the proper level and to remove all thIS 
misunderstanding. misapprehension etc .. 
the Government will appoint a com-
mittee of Parliament to go into the 
whole pattern of our trade with the so· 
called rupee trade area? We had al-
ready demanded as to what was hap· 
pening to the funds under PL-480 and 
the Government has been rather wary 
of accepting this. May I know what is 
the Government'~ reaction to this ? 

SHRI DINESH SINGH: I am very 
sorry to know that the hon. Member 
has any doubts or confusion. 

SHRI NATH PAl: Sir, I want to 
correct him. I said that from the tenor 
of debates and the comment of the 
country it seems that there is an im-
pression of misundentanding and con-
fUlion. Do not Itart on the wrong 
foot. The hoo. Mem"- does not ha..-e 
any. My mind is very clear. 
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SHRI DINESH SINGH: I am very 
!dad to know that the bon. Member has 
dj~ted himself from the rest of the 
people he has been talking about. 

AN HON. MEMBER 
you. 

Including 

SHRJ DINESH SINGH I am not 
aware of this so-called confusion that 
he talks of and I am not aware of 
wbieb people he is particularly think-
ing of. So far as we are concerned. 
we have on every possible occasion re-
moved every possible doubt that may 
have existed in the minds of the people 
in this connection. I do not think there 
would be any necessity of any committee 
for this purpose. 

. SHRI SWELL: I would like to 
know whether it is a fact that in ex-
change for those wagons that we pro-
pose to sell to Soviet Russia, Russia is 
trying to dump in our country aero-
planes and other machines which we 
do not think will be to our advantage 
to have and which we think we can 
more profitably buy from other count-
ries. 

SHRI DINESH SINGH: No. Sir. 
We shall be free to buy what we wis.h 
f ram the SO\ iet Union for the amount 
of !Ood. that they huy from us. 

SHRI RANGA: Is it a fact that 
t hough the Russian tractors are priced 
camparatively low they charge inordi-
nately high prices for spare parts and 
do not also provide the necessary know-
how to repair them when they go out of 
condition: also, sufficient quantities of 
'pare parts arc also not being made 
av~ble in our country ? 

SHRI DINESH SINGH; I would 
not say so judging from the popularity 
of the Russian tractors in this country. 
I f there were not enough repair facili-
ties aDd if there were such an acute 
shortage of parts as the hon. Member 
hae pDiated out. we would .not have 
such • large waiting list for Ru.,ian 
tracto,.. 

SHIU RANOA: Would the hoa, 
Miaiteer take the trouble of making 
speailc ioquiries about thi, matter 7 I 

am speaking on the basis of facls and 
experience of oW' kisans. 

SHRIMATI lLA PALCHOU-
DHURI: Since in Russia lDdilin 
handicrafts and textiles are greatly 
lik.ed, has he made any effort to publi-
cise them and to tak.e part in any fair 
showing our textiles in Russia '! 

SHRI DINESH SINGH: T.he hun. 
Member is aware that purchases or 
sales in tbe Soviet Union are not throu&h 
the operation of the free market eco-
nomy: the purchases are through the 
import organisations. We make every 
effort to popularise our goods with 
tbem. We have an STC office in Mos-
cow and they bave a good selection of 
goods there as also literature. They 
take e\·ery opportunity to show our 
!loods to the importing house. When ] 
was in Moscow on the lalt occasion, 
we discussed with the Soviet Minister 
for Foreign Trade the pOlisibility of 
our having greater opportunity to 
populari~ Indian goods for Soviet con-
sumption. 

~r ~?{h: f~~ ~1: ~ 3£). Tit 
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SHRI PILOO MODY: The Minis-
ter has made a great deal about the 
balance that we enjoy in our trade with 
tbe Soviet Union. According to the 
information that I have, in the lut ten 
years the rupee vis-a-vis the Soviet 
rouble bas been devalued to the extent 
of 85 per cent. If that is so, even he, 
I am sure, can balance the trade bel-
ween India and the Soviet Union. The 
fact of the matter is that our trade with 
the Soviet Union i. not balanced and it 
i. highly in our favour. Being ill our 
favour it is compensated by our huy-
ing Soviet arm. which are nowhere dec-
lared or do not appear in any budphlry 
figurCII. I would like to know fro.. die 
MiDi.ter. Are we aoilll to trade with 
tbe Soviet Union on thi, unfair price 
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dCtferential, that is v184-'II18 tbe rupee 
and the rouble or is some effort being 
made to rectify the differential between 
the rupee and the rouble in parity with 
world prices. 

SHRI DlNESH SINGU: It seems 
my hon. friend. Shri Piloo Mody, will 
have to teach me mathematics all over 
again to prove how ....... . 

SHRI PILOO MODY: I have tried 
three times in the past. 

SHRI DINESH SINGH: As I wal 
going to say, the trend from the past 
will have to be reversed. But I do not 
think that the statement made by the 
hon. Member is quite correct. There 
is nothing to establish that the parity of 
the rupee vis-a-vis the rouble has been 
anything different than the parity viHl-
"is other currencies after devaluation. 

ThEFT OF RAILWAY PROPERTY 

*333. SHRI YAJNA DATI 
SHARMA: Will the Minister of 
RAILWAYS be pleased to state: 

<a) whether it is a fact that cases of 
theft of Railway property and other 
crimes have considerably increased in 
.he trains and the railway premises; 

(b) whether the State Governments 
have shown their inability to spare any 
more resources for checlting crime on 
railways in their jurisdiction; and 

(c) if so, the steps taken by Gov-
ernment to strengthen the railway police 
for combating the crime? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) 
There has been an increase in cases of 
theft of Railway property and other 
crimes on Railways. 

(b) and (c). The matter was recently 
discuased with the Chief Ministers, who 
ha'fe assured full ~ation. Some 
of the Chief Ministers, have however, 
pointed out that lack of adequate finan-
cial resource. stood in the way of' an 
increase in the strength of police forces. 
Necessary steps are being taken to ana-
IJIe crime incidents particularly in cer-
tain notorious sections of the Railways, 

10 that the State Go\unments con-
cerned could be requested to augment. 
the strength of the Government Rail. 
way Poli~. 
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SHRI C. M. POONACHA: We 
have a special jlgency with the Railways 
to collect all the necessary intelligence 
in this regard. There is also the 'State 
Government inte;ligence Department 
working side by side. It is a fact that 
so far as the State Government Police, 
that is, the Government Railway Police, 
is concerned, the order branch of 
G.R.P. is sufficiently adequate while 
the crime branch of G.R.P. is not ade-
quate. Thi. point was made at the 
State Chief Ministers Conference and 
this was discussed. They have agreed 
to take necessary steps to improge the 
strength of the G.R.P. on the Crimes 
branch side. As regards cenain fator-




